FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHRIKAR DATAKUND PRIVATE LIMITED

Name of Corporate Person

Shrikar Datakund Private Limited

Date of incorporation of
Corporate Person

April 23, 2020

Authority under  which
Corporate Person IS
iIncorporated

Registrar of Companies, Chandigarh

Corporate ldentity Number
of Corporate Person

U72900PB2020PTC051033

Address of the Registered
Office of Corporate Person

House No. 2922, Rajpura Town, Patiala, Rajpura, Punjab,
India, 140401

Liquidation Commencement
Date of Corporate Person

October 27, 2024
(communicated to Liquidator on November 07, 2024)

Name, address, emall
address, telephone number
and the registration number

Name: Bishal Agarwal
Address: Ward Number 4, Amtala, Barpeta Road, Barpeta,
Assam - 781315

Email: vl.shrikardatakund@gmail.com
Phone: +91 9678638894
Registration No.: IBBI/IPA-002/1P-N01294/2024-2025/14446

December 07, 2024

of the liquidator

8. | Last date for submission of
claims

Notice is hereby given that Shrikar Datakund Private Limited has commenced Voluntary
Liquidation on October 27, 2024.

The stakeholders of Shrikar Datakund Private Limited are hereby called upon to submit a proof of
their claims, on or before December 07, 2024, to the liquidator at the address mentioned against
item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Bishal Agarwal
Liquidator of Shrikar Datakund_ Private Limited (in Voluntary Liquidation)
Registered Office: Ward Number 4, Amtala, Barpeta Road, Barpeta, Assam - 781315
Registered Email: ip.bishalagarwal@gmail.com

|IBBI Registration No. IBBI/IPA-002/IP-N01294/2024-2025/14446

AFA Validity: December 31, 2025

Date: November 08, 2024
Place: Guwahati
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FINANCIAL EXPRESS

PUBLIC ANNOUNCEMENT NORTHERN RAILWAY

{Requlation 14 of the Ingolvency and Banknuptcy Board of Indla NOTICE FOR E-AUCTION

(Woluntary Liquidation Process) Regulations, 2017 Senior Divisional Commercial Manager/Freight, Delhi Division, Neorthern
FOR THE ATTENTION OF THE STAKEHOLDERS OF Raibhway, in terms of Railway Board letier no. 2022 TC{FM) 10004 datad 13 .06.2022,

E-AUCTION

@>e1 s Canara Bank A\

(A Gowve of India Undectaking)

SHRIKAR DATAKUND PRIVATE LIMITED invites bids throwgh e-Auction {www.ireps.gov.in} for leasing of parced space of SA L E N OT I c E

1. | Mame of Comorats Parson Shiikar Datakund Private Limited 5LR compartments and Parcel Vans (oo round trp basis) for a pariod of two years

| =g I E rdietail and scheduba Given below:-

2. | Date of incorporation of Corporate Pessen April 23, 2020 o e : -

3. | Aut r'u:ml:r under which Corparase Person F-!&glsuar nftump anles, -C"ar'r:hgarh ,i',l ;Tﬁéﬂf‘ AERESI0D0 Aoend -

| s mcorporated _ A T 11112008 | 10008 17 005 F 1L 0B F T T R SRR Canara Bank :- Recovery Section, Panchkula, Contact No. 7009727632, 6395959753

4, | Corporate Identity Numbsr of Corporate Person | UT2900PB2020PTC051033 at10.30am | 14714 (F1), 22421 (F2 &R1), 22428 (F1), 22450 (F1), 22995 (F1) E-mail: rucp:nrec@:nnum bank.com

3. | Address.al the Registared Offcs of House Na. 2922, Rajpura Town, 2. | 1211.2024 | 01 LVPH (24 fonnes) on round trip basis ineach train - 12226/

| Corparate Parson | Patiala, Rajpura, Punjab, Incka, 140401 at10.30am | 12225, 12236112235, 12264/12263, 12284/12283,

6. | Liquidabon Commencement Coiober 27, 2024 (commanicated o 124 25",1 2defs. AP 1244 1'2'1"1,?'“ 2.'1"1 1. 12445 E ﬂ.UCTlON SﬂLE N[}TICE

Date of Carporale Persan Liguidator on Novamber 07, 2024) E ;;3 5 EE‘L g;;gjgg %iﬁéiii;ﬁ'?'ri‘aﬂifé? %2152;1 %FF“I SALE NOTICE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND
I ET"”::- addrese, En'-aillja';'drm. m'ﬂ- Elﬁﬂlﬁw; o (23 tonnes }u_r,',.:.und{ﬁ;m,;i;,qmin'n,fmbg'r 3941B/23417 RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
Hone numder and th f B L 0BT =, i . I
reetialon rumber of o isidabor oot R Bamets A 351315 | || | 13.17.:2024 | 12080 (F1) {Monday and Tuosday), 12284 (F1). 12428 (F1) 2002 UNDER RULES 8(6) & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
= b A, g, ' at1 ; 14014 (F1), 14303 (F1 & R1), 14305 (F1 & A1), 14 _ — _ . .
Ernall; v shrkardatakundfigmail.com M =lam gﬂnpﬂﬁhﬂﬁ[ﬂﬁéﬁ RPN AN ERE VAN e Motice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable properties
Phons: +31 9675638834 T T T 200d 13077 ] 7077 (F1) 72058 [F1) 12020 [F1] 12146 F1 & mongaged/charged to the Secured Creditor, the possession of which has been taken by the Authonsed Officer of Canara Bank will be sold on "As s
Registration No.: vi0:30am | B2y 12455 (F1) 14041 (F1). 14053 (F2), 22454 (F1. F2 & R where is”,"As is what is”, and "Whatever there is"” in Eauction arranged by the service provider E-bkray (M/s P5SB Alliance Pvt. Ltd), (Contact
| IBEANPADORIP-D 1204/2004- 202514446 . M T AL 0 o d B e AT e ol UM B, ' ; : :
5 | 10.11.2024 | 042304 (F1. F2 & R1). 12073 (F1}, 12015 (F1}. 12031 [F1} No. 7046612345/ 6354910172/ 8291220220/ 9892219848/ B160205051, Email : support.ebkray@psballiance.com/

8. | Last date for submission of claims | December 07, 2024 at10:30am | 12034 (F1). 12432 (F1). 12448 {F1), 12458 (F1), 14316 (F2), support.ebkray@procure247.com).

I'-.In fice s hereby gresn that Shrikar Datakund F'mral;-e Limited has commenced Voirsy L | 15055(F2),22472{F1,FZ&R1) A

e g T L L T T LAST DATE OF RECEIPT OF EMD IS 25.11.2024 UPTO 5:00 P.M.

The stakeholders of Shrikar Datakund Private Limited are horeby called upon to submit at10:30am | Wednesday, Thursday, Friday and Saturday]}, 14041 [R1)

a proof of their claims, on or before December 07, 2024 to the liguidator at the address (Sunday) 14087 (F1, F2 & R1}, 14089 {F1, FZ & R1), 14303 DATE G F E-AUCTI GN |5 27.11.20 24 {.I 2: 30 FM TD 1:30 P.M.]

{with unlimited extension of 5 minutes duration each fill the conclusion of the sale)

(F2), 14305 (F2), 15060 (F1-& R1), 20473 [F1:& B1), 22168

7
mantionedagains em (F1 &F2), 22986 (F1). 22950 (F1)

The financia! cradines shal submit thelr proof of cleens by electronic meanrs only. AR atfier

7. | 21.11.2024 | 12045 {F1), 12236 (F1), 12265 (F1), 12154 (F1), 14053 [R1), est Mone: i ¢ No.
skakehalkdars iy submil he :;.rl.vill'u':tlj:?wrﬂu: parsin, I;]r;.',usl{;{h:.-.ﬂ.'le-c;lri.ﬂl:mmﬂs & At 10:30am | 144 5?,”.1:,]_ 141,;:-45::.1]_"1452!_1 (F1) ];{;?4”-,“.';;] 'I l .| Branch Name /Mame & Address of Brief Descriplion of Total Liabilities as | Reserve Price Eﬁ:t::ﬁ;};ﬁf ﬂa'rmh_nf athodan
Submission of false or miskeading proafs of claim shall aftract penalties, E|5|ID|A'E-I:H':|-; Bo| 22112024 [ 12463(F1), 125384 (F1), 14035 (F1 F2 & R1), 14521(F1, F2 & R 1) 4 the Borrower(s)/ Guarantor(s) Property/ies an specified Date fin Rs.} F:i; Rs.) i IFEL_CﬂDE :
Liquidator of Shrikar Datakund Private Limited {in Voluntary Liquidation) at10:30am | — y _ el LPREMRIET DEtieh
Registered Office: Ward Number 4, Amtala, Barpeta Road, Barpets, Assam - 781315 8. | 25.11.2024 | 12191 (F1&F2), 12457 (F1, F2 & R1), 12818 (F1), 12063 (F1), =D ETERCET A TR TR T T A THAT PART & PARCEL|Total Liabilities as on Fs. Rs. 209272434
Haaistred Erail o bishalanarsidanall com st 10:30am | 14507 (F1,F2Z&R1), 15035 (F1 &R1), 18338 {F1), 20914 {F1), LIGGELELS Reliit g RN O F THE PROPERTY-A|22.04 2024 47 10 lakhs 4.71 lakhs CNREBOODZ570
‘ | p garwaligm: i i L0 : e bl :
Place: Guwahat BBI Registration No. IBBI/IPA-D021P-NO1294/2024-2025114446 | | | chetih e LA L RUE TR LS LT RESIDENTIAL HOUSE WITHIRs, 46,90,25567/- plus further interest & other PHYSICAL
Cate: November 04, 20324 AFA Valdity: December 31, 2025 Important notes: UG PERGHELEIE LRI H O USE NO .- T246/B2 |charges (minus recovery. ifany) POSSESSION
1. Far more informabon, reguiremsent and vanous aspecls regarding Thesa .
s-fuctions, interested bidders are advised to wisit hitps-iiwww.ireps.gov.in/ 1.3BM FOODS PVT, LTD.-|[COMPRISED UNDER KHEWAT/KHATAUNMI MO. 155/274, HHJ.!'.SRA MO, T26/301(7-14), TOTAL
htmi/helpdeskilearning_centre.html, (E-Auction leasing section) PLOT NO. F. 1B8-INDUSTRIAL [MEASURING 7 BIGHAS, 14 BISWAS, HAVING 100/3080 SHARE ie. 5 BISWAS, HADBAST NO, 113,
2. Eamest Money Deposit (EMD): 5% of the total contractual bid value to be AREA-PHAGSE 8 B|SITUATED AT VISHAWKARMA COLONY, PINJORE, TEHSIL KALKA, DISTRICT PANCHEULA, M.C
deposited online during the auction. EMD of the successful bidder will be retained (BORROWER) SECTOR-74,|PINJORE AS PER TRANSFER DEED ND, 2462/1 DATED 25.02.2021 IN NAME OF SH, JUGAL KISHORE
a3 Security Deposit, MOHALI, PUNMJAB-160055. |S/0LATE SH.ASHOK KUMAR, BOUNDED AS UNDER:-
3. Railway Adminisirafion reserves the full and absolute rights 1o short terminate 2. GEETA- R/!/0O VP O|NORTH-STREET, SOUTH- OTHER OWNER, EAST- STREET, H/O SATISH, WEST-H/O GIRDHARI VERMA,
these contracts at any poant of time andlor. for taking any decision regarding the ) 2 z
discontnuaticn/continueation of these contracts with modified additional ferms and Emjglﬁiu EJ;.:EEEII:EJELi} %I;TI;AL 136117, 3.JUGAL KISHORE 5/0 ASHOK KUMAR-R/O 1246/B2 (PARTNER) VISHAWKARMA COLONY,
conditions depanding wpon the continuationidiscontinuation of these frains or L 2 2

commencament of new frain services. TARGI24 2 DERE e T AR R TeTl= W A0 | THAT PART & PARCEL|Total Liabilities as on = Rs: 209272434
UTGRUES Na g LR I O F THE COMMERCIAL|31.07.2023 9.50 lakhs | 0.95 lakhs CNRB0002374.
(M) T087T1-10792, 98725-52374 PROPERTY, SCF-9. BALAJI|Rs. 12,80,079.49/- plus further interest & other PHYSICAL
o = - - SRETR FRIEIISLE LR N G R EEN . VILL A GE -|charges (minus recovery, [fany) POSSESSION
0 IKIO Lighting Limited 1. SH. VIVEK. KUMAR S/0 SH. | SAMLEHRI, LAND MEASURING B BIGHA. 15 BISWA, 14 BISWANS| COMPRISED IN KHEWAT/KHATAUNI
A4 KID (Formerly IKIO Lighting Private Limited) SHAMBHU £ NG H|NO 822 KHASRA NO. 359/(1-6-18), 360/1(1-3-0), KITE 2, i.e LAND MEASURING 2 BIGHA O BISWA 18
CIN No.: L31401DL2016PLC 292884 (BORROWER) H. NO.- 653, [BISWANSIITS 912/988 SHARE i.e 2 BIGHA 5 BISWA 12 BISWANSIS AND KHASRA NO, 552/356/2(1-12-
- L s RAMDARBAR COLONY,|01), 358(3-12-0), 357/2{1-6-01), KITE 3 i .e. LAND MEASURING 6 BIGHA 10 BISWA 2 BISWANS| SITUATED
Registered Dﬂge' 411 'rﬁrlg?acharhﬂ“"g”}ﬁr I?D%E?Hhamba Road, PHASE- Il INDUSTRIAL AREA|IN VILLAGE SAMLEHR!, TEHSIL DERABASSI, DISTRICT SAS NAGAR IN NAME OF VIVEK KUMAR Si0
onnaug i Mok bl i CHANDIGARH-180002. 2. SH.|SHAMBHU SINGH & SUNDER KUMAR S/0 SHAMBHU SINGH.

EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL VIVEK KUMAR S/0 SH. SHAMBHU SINGH (BORROWER) #161-A, BALAJI ENCLAVE, KAULIMAJRA, LALRU TEHSIL DERABASSI, DIST.
RESULTS FOR QUARTER AND HALF YEAR ENDED 30-SEP-2024 SAS NAGAR-140413. 3. SH, SUNDER KUMAR S/0 SHAMEHU SINGH (CO-BORROWER)#146, PHASE- |l, RAMDARBAR COLONY

@ In Milion)) | | CHANDIGARH INDUSTRIALAREA- 160002, -
uuamr Ended Half -.Ir“r Ended Year Ended 3 PG EEEUSE G LR ERERERE TSR ALL THAT PART & PARCEL|Total Liabilities as on Fs. Rs, 200272434
ol O el BT ino |Comespon@ing| 6 | o Qe Authorised Officer Mr. Andl Kumar, OF RESIDENTIAL|01.052024 17.60 lakhs | 1.76 lakhs CNRBODD2031
Wy . 3?:&? P:;Euﬁmg ﬁlfupll'?;?ng Egm:gs Pﬁ:;?l!l[; Y:;f“ﬁd PH0TAE, 837 PROPERTY BUILT OM PLOT|Rs. 19,80,013.18/- plus further interast & other SYMBOLIC
Particulars 30-5ep2024| Ended Ended  30-Sep-2024  Ended  31-Mar-2024 COMPRISED IN KHEWAT|charges (minus recovery, if any) POSSESSION
30-Jun-2024| 38-Sep-2023 | | H-Sep-2023 SMT. SEEMA RANI W/D SH.|NO. 22 KHATAUN| NO 28, KHASRA NO. 57/2{0-15) OF 815 SHARE i.e. 00K-08M SITUATED AT VILLAGE
Unaudited) | (Unaudited) | (Unaudited) | Unaudited) = (Unaudited) [Audited) SANDEEP KUMAR|MEERPURH.B, NO. 90, TEHSIL NARAINGARH DISTRICT AMBALAMEASURING 242 SQ. YARDS AS PER
i T ———— i 125038 | 127038 | 117919 | 250076 | 226275 | 437953 (BORROWER] #59 MIRPUR, |SALE DEED NO. 2476 DATED 28.09.2022 BEFORE THE OF FICE OF SUB-REGISTRAR, NARAINGARH IN
S Eos i k 90, AMBALA-134203,|NAME OF SMT. SEEMA RANI W/O SH. SANDEEP KUMAR, BOUNDRIES AS UNDER;- NORTH- 57'-00",
EE‘ b At .E.f-' E|IEr 2 "Ed”“ {ubion e, sy son | omeme | wsiee | e | g HARYANA 2.SH. SANDEEP|HOUSE OF RAMPAL SOUTH- 55-00", PLOT OF AMRIK SINGH EAST-  45'-00°, PROPERTY OF KAVITA
3 Nm:r;;plm;nd- an .u: Aracrdinary 'li[%mb} 1 3 - : KUMAR C/O SH. RAM KARAN |WEST- 37'-00", ROAD. CERSAI SECURITY INTEREST ID-400065097016
et Profit / (Loss) for the period before tax CO-BORROWER) #86, MIRPUR. AMBALA-134203. HARYANA. S
(after Excepbonaf andior Exfraordinary items), 185,17 1o7.28 260.65 S22 .45 447 A7 24510 | ) —
& | et Profit/ {Loss) for the period afer ax 4 RIS LYY 4L THAT PART & PARCEL|Total Liabilities as on Rs. Rs. 209272434
<fier B 3 ” o it Exbiaavdiai:Hia 150 91 19371 187 44 269 69 490,92 805,71 MGG RS Rt d TR O F THE PROPERTY AND|14.11.2022 19.20 lakhs | 1.92 lakhs CNRBODD2054
\HAE CXRaglana BNGIOR EXUBpICATE iams | e : o . - TR AR CN I EPR C O N S TR U C T 10 N|Rs. 240200200 plus further interest & other SYMBOLIC
5 [ Total EEII'I'IF"EhE'I'IE-I'l"E |F""..,DTE for tha :E'EI'IDE' E-mail : ch2054@canarabank.com THEREUPON:-PROPERTY|cha rges {rr|||'||__45 recovery, |!l',5n!|.l:| POSSESSION
sy i i i
[Ef‘f““‘:”""'ﬁ Ff'gT' ‘LE':J“’ Wh"‘e p“"'”lc'{ 1.M/S DIKSHA DAIRY FARM|CONSISTING IN KHEWAT/KHATONI NO, 288 KHASRA NO. 155(14-2), KITTE 01 TOTAL MEASURING 14
\iiaFax) and Liher Lompreniensive income : s PLOT NO. 135 DAIRY|KANALQ2BISWAS HAVING 1/94 SHARE i.e. 3 MARLAS SITUASTED AT DONGAR PATTI, KAITHAL TEHSIL &
(after tax]] 12698 | 12354 | 18236 | 25052 | 32087 | 60719 COMPLEY, KHATOL| VILLAGE, | DISTRICT KAITHAL, HARYANA IN THE NAME OF MS. DIKSHAMADAN D/O MR. KRISHAN MADAN, AS PER
B | Equity Share Capital 77281 | 77281 772.81 17281 | 77281 77281 MANDOUR (BEORROWER)|TRANSFER DEED NO. 4178 DATED 23.07.2019 BOUNDED AS UNDER:- NORTH- HOUSE OF LOK NATH,
7 | Reserves (excluding Revaluation Reserve) AMBALA (HARYANA)-134011. |SOUTH-SIDE STREET, EAST- STREET IN FRONT SIDE WEST- PLOT OF MURAR TANEJA
as shown in the Audited Balance Sheet of the 2 MS. DIKSHA MADAN DO MR. KRISHAN MADAN PLOT NO. 135 DAIRY COMPLEX, KHATOL! VILLAGE, MANDOUR {PROPRIETOR)
previus year 4,755.28 AMBALA (HARYANAJ-134011. 3 MS. DIKSHA MADAN D/O MR. KRISHAN MADAN (PROPRIETOR) HOUSE NO. 1631, NEAR BHOLA DAIRY
8 | Eamings per equity share (Face value of Rs. PARTAP GATE, KAITHAL HARYANA-136027.
10 per equity share) 5 PEIEELETSREELERR ISR EETENE ALL THAT PART & PARCEL|Total Liabilities as on Rs. Rs. 209272434
-Basic{in Rs) 1.67 1.60 2 3R 337 415 B.09 LN TGEED R Il (AT AT, BT OF THE PROPERTY SHOP|05.08.2019 13.20 lakhs 1,32 lakhs CNRBOD19664
: e 2 2 (W) TOAT1-10792, T4969-19664 ALONG W I T HIRs, 21,64,853.89/- plus further interest & other -
Dil 1 M} YSI
. ;—"":? fin FES.:r.dat " 167 1.60 2.38 3.27 415 80 G Ll L AUl CONSTRUCTION ON PLOT|charges {minus recovery, if any) E,Sgﬁ.gﬁl.:ﬁl?ﬁﬂﬂ
| Notes to the consolidated financialresolts: .| | SSSENNEI—— e e g
1, IKIQ Lighting Limited ("the Company” or "the Holding Company”) and its subsidiaries are together referred as "the Group” in the BORROWERS:- 1. M/3 MEASURING 605.55 SQ YARDS LE. [:]_1 K-00M BEING 1/9 SHARE OUT OF LAND MEASURING mﬁf?gm
following notes. The Holding Company conducts (ts apérations alang with its subsidianes. The cansolidated financial results are SHEORAN TRADING CO,|COMPRISING IN KHEWAT MNO. 17714, KHATAUNI NO. 22, KHASRA NO 10/24/2, 1211171, 134501,

FROF, SH. SURENDER|SITUATED AT SADHAURA-CHHAPPAR ROAD MALJA AMBWALA H.B. NO. 288 SUB TEHSIL
KUMAR VILLAGE AMBWALA|MUSTAFABAD, TEHSIL JAGADHRI, DISTT, YAMUNANAGAR AS PER JAMABANDI FOR THE YEAR 2014-
POST HAIBATPUR, |15 READ WITH MUTATION NO 395 GOT VIDE TRANSFER DEED NO 385 DATED 03.06.2015 DULY
YAMUNAMAGAR-133103, 2. (REGISTERED IN THE OFFICE OF SUB REGISTRAR MUSTAFABAD OWNED BY 5H. SURENDER KUMAR
SH. SURINDER KUMAR S5/0|5/0S5H. DHARAMPAL

prepared in accordance with the recognition and measurement principles of indian Accounting Standards as notified under the
Companies {Indian Accounting Standards) Rules, 2015 (as amended) as specified in secfion 133 of the Companies act, 2013 and as
per Regulation 33 of the SEBI (Listing Oblgations and Disciosure Requirements) Reguiations, 2015 (Listing Regulation)

| 2. The consalidated unaudited financial results of the Group for the quariar and half year ended Septembar 30, 2024 hava baen reviewed
by the Audit Commiftes and were subsequently approved by Board of Directors {the Board') a1 ds maeting held on November D8,

:._H:I-Ed_l The3e:ﬁn5u|lda'le|j ﬁnar£|a| TEE--.-'".E hE-‘"l'E' tlEEI'I EU"\:'?:!:E-".-I h}allrr"ted :e'.luleww |.h"-T- Stalu‘lurjl ,!l'udlt,:.rsl ufthe Cumpﬁn}l EFH DH.F\HAM Pla'nL H ND. q“qn VILLP’.GE AM BWAL.A F{:‘ST HA’EATFUH. ?ATMUMHNAGAH"‘ 332{’5 EUHE TIEE. 1. EH. DHAH":\M FIAL S.‘ID SH.

i . PaRAS RAM VPO AMBWALA, YAMUNAMAGAR-133206. 2. 3H RAD VIREMDER S/0 SH. DHARAMPAL VILLAGE AMBWALA, POST
EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS HAIBATPUR, YAMUNANAGAR-133206 3. SH RINKU 5/0 SH. JAGDISH SAINI VILLAGE SALEHPUR, POST DHEEN, AMBALA-133202,
FOR THE QUARTER ENDED 30-SEP-2024 6 DELE LG L E T AL THAT PART & PARCEL|Total Liabilities as on Hs. Hs, 209272434

0120-6651214

- = = (% In Miliion) IREEEE G R T T O F THE PROPERT Y|19.04.2021 21.10lakhe | 211lakhs | CNRBO019664 |
S] Quarter Ended Half Year Ended Year Ended . I:I'n'll;l .“'L‘.-EI?1-]I:I 32, T4963-19664 RESIDENTIAL HOUSE|Rs, 211287330/~  plus further Interest & other PHYSICAL
o IMonths | Preceeding |Comesponding! & Months | Preceeding | Previous R L e L U P - AR ING PROPERTY ID|charges (minus recovery, ifany) POSSESSION
Particulars Ended 3 Months 3 Months Ended 6 Months  Year Ended 1. MiS MAHESH ASSOCIATES, |NC. 178C51U308A AS PER. THE RESISTERED TRAMNSFER DEED MO 6335 DATED 17.10.2016 READ
WeSeppd| Ended | Ended  30-Sep2024| Endec i¥1-Mar20dé PROP, BHAWNA BAWEJA AT|WITH SITE PLAN & COPY OF ASSESSMENT REGISTER FOR THE YEARS 2016-17 SITUATED AT
Bt Sl S o i o | MUSTAFABAD ROAD, THANA|SANJAY VIHAR COLONY, GOBINDPURA, YAMUNANAGAR WITH IN MUNICIPAL CORPORATION |
e | | (Unauited) | {Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audted) CHHAPAR DIST.| yAMUNANAGAR-JAGADHRIIN NAME OF SH. VIKASH BAWEJA,
| 10kaiincome from oparaions. 363 | DGDGR | BOAR | R24267 (125042 | 240975 YAMUNANAGAR-133103, 2, BHAWNA BAWEJAWIO VIKAS BAWEJA HOUSE NO. 1282A/6, INDEFR LOK STREET, SANJAY VIHAR COLONY
£ | Net Profit/ (Loss) for the period (before Tax, YAMUNANAGAR-135001. SURETIES:- 3. VIKAS BAWEJA S/0 RAJINDER KUMAR BAWEJA HOUSE NO. 1282A/6. INDER LOK STREET,
Exceptional andfor Extraordinary ilems) 79.33 118.52 147.23 19785 | 23926 391,56 SANJAY VIHAR COLONY YAMUNAMAGAR-135001. 4. HARDEEP SINGH S/0 SUNDER SINGH PANWAR HOUSE NO. 122, RAJEEV
3 | Met Profit / (Loss) for the period before tax GARDEN, KANSAPUR TEHSIL JAGADHRI YaMUMNANAGAR-135001.
(after Exceptional andior Extraordinary tems}  79.33 | 11B.52 147.23 19785 | 239.28 391.56 WUEEREITRT TR oS 21 | THAT PART & PARCEL|Total Liabilties as on Rs, Rs. | 209272434
4 | Net Profit | (Loss) for the periad aftar tax LIGLGEEL LI DR R O F THE TWO STORIED|29.04.2023 11.45 lakhs | 1.151akhs CHNRBO0DDZ2030.
(after Exceptional andlor Extraordinary dems)|  66.46 86.74 105.98 15320 | 17379 28676 (M) T0B71-10792, 85728-02030 SHOP NO. 01, MUNCIPAL|Rs. 184641715~  plus further interest & other PHYSICAL
5 | Total Comprehensive Income for the period SRR T e I C ORPORATION HOUSE TAx|charges (minus recovery, if any) POSSESSION
[Comprising Profit / (Loss) for the period 1.5 RAJ LUXMI TRADING |NUMBER 400/8, BLOCK MO =04, SITUATED AT MANDI BALI RAM, NEAR BAILWAY LINE AMBALA CITY
{after tax) and Other Comprehenzsie Incoms CO. (BORROWER) SHOP MO |[HAVING AREA OF 16 50. YARDS, VIDE SALE DEED NUMBER 7888 DATED 15.01.2015, REGISTERED
. . (after tax)] 5,60 8574 105.59 152.34 173.74 28720 400/8, BLOCK NO-04, MANDI|wiTHIN THE OFFICE OF SUB REGISTRAR, AMBALA IN NAME OF SMT. MADHU BALA W/O SH. RAM
6 | Equity Share Capital 77281 | 77281 | 77281 77281 | 77284 772 81 BALI RAM NEAR RAILWAY|cHanDER.
T | Reserves (excluding Revaluation Reserve) STATION, AMBALA CITY-134003. 2. MR. RAM CHANDER (PROFPRIETOR)ADD 01:- #47 BHAGAT SINGH MARKET, 15T FLOOR, AMBALA
a5 shown in the Audited Balance Sheet of the CITY-134003. ADD 02:-H, NO. 524 SHAKTI NAGAR, NEAR MANAY CHOWK, AMBALA CITY-134003. 3. MRS, MADHLU BALAW/O MR. RAM
- previous year 4 (12602 CHANDER (GUARANTOR) RIOH. NO. 524, SHAKTINAGAR, NEAR MANAY CHOWK, AMBALACITY-134003
B |Eamings per equity share (Face value of Otherterms and conditions:
Rs. 10 per equily shara) A) The property is being soid with all the existing and further encumbrances wheather known or unknown to the bank: The Authonized officer/Securad
- -Basic (in Rs.) .86 1.12 1.37 1,08 295 5.83 Creditor shall not be responsible in any way for any third party claims/rights/dues. The purchaser should conduct due diligence on all aspecis related
DIIL.IEd fin Rs.} ﬂ SE 112 1.37 108 E 25 3 51 to the property to his satisfaction. The bidder are al:.f'.lis_ed to in thizir own interest to satisfy themselves with the tile and commectness of others details
I e T S T T pertaining to the secured assels Including the sizelarea of the immovable secured assel in guestion and also ascerlain any other
. The standalong financial results of IKIO Lighiing Limited (the Company’) are pregared in accardance wilh the recognition and duesfiabiliies/encumbrances from the concemed authorities to their satisfaction before submitting the bid. The purchaser shall not be entitled to
measurement principles of indian Accounting Standards as nolified under the Companies {Indian Accounting Standards) Rules, 2015 make any claim against the authorized officer/Secured Craditors in this regard at a later date.
{as amended) as specfied in Section 133 of the Companies Act, 2013and as per Regutation 33 of the SEBI (Listing Obligations and B} Auction | bidding shall be only through “Onling Electronic Bidding” through the website https:/iwww.indianbankeauctions.com. Bidders are
| Disclosure Requirements) Reguiations, 2013 (Listing Regulation). advised to go through the website for detailed terms before taking part in the e-auction sale proceedings.
{2, The standalone unaudited financial resulis of the Company for the quarter and half year ended September 30, 2024 have been C) The property can be inspected, with Prior Appointment with Autherized Officer on the dates mentioned in Sale Notice.
reviewed by the Audil Committee and were subsequently approved by Board of Directors (the Board') 3t its mesting held on D) The property will be sold for the price which is more than the Reserve Price and the participating bidders may improve their offer further during
November (8, 2024. These standalone financial results have been subjected (o a limited review by the Statutory Audilors of the auction process.
Company. E) EMD amount of 10% of the Rasarve Prica is lo be deposited inE-Wallet of M/s PSB Alliance Private Limitad (E-bkray) portal directly or by
| Other notes: generating the Challan therein to deposit the EMD through RTGSMNEFT in the account details as mentioned in the said challan
i) Theabove presentation is an extract of the detailed format of quarterly and haif yearly financial results filed with tha Stock Exchanges F) After payment of the EMD amount, the intending bidders should submit a copy of the following decuments/details on or before 25.11.2024 upto
under Regulation 33 of the SEBI (Listing and Other Disclosure Reguirements) Regulations. 2015, The full format of quarterly and half 5.00 p.m. to Canara Bank, Regional Office Panchkula Branch by hand or by email,
vearly financial resulls are available on the company's website (hiips:ikio.inf) and on the website of BSE (hitp:iwww.bsaindia.com) 1) Demand Draft'/Pay order towards EMD amount. If paid through RTGS/NEFT, an:_}-;n-:}wlﬂdgement recaipt thereof with UTR No. _
|  andMational Stock Exchange of India Lirnited (hitps:www.nseindia com), i) F"hu?:;:;npiéﬁ u[ PAM Card, |D Proof and Address proof, Htmemrer_ succassiul bidder would have 1o produce these documents in original Lo the Bank
|} Previous period/year numbers have been regroupedireciassified wherever considered necessary, at the time of making payment of balance amount of 25% of bid amount.
Eor arid on behalf 4f the Board of Difectors of !H} Biddaers Mama, Cn:_'mtact Mo. Addrass, E-Mail id.
IKIO Lighti "'!j Limitad iv. Blddgr'aﬁu"-:_: details for anline refu_nd of EMD. i : _—
Sd/- G) The |nmndlng t:.u:lde_.rs should register their names at portal ﬂttps.:.-'-'enklray.lm and get their User |D and password free of cost. Prospective bidder
Hardeep Singh may avail online training on E- auction from the service provider E-bkray, (Contact No. 8291220220/9892219848/8160205051,
Date : 08/11,/2024 Managing Director support.ebkray@psballiance.com). _
Place: Noida DIN; 00118729 H) EMD deposited by the unsuccessful bidder shall be refunded to them. The EMD shall not carry any interest.

I) Auction would commence at Resarve Price, as mentionad above. Bidders shall improve their offers in multiplies of {Rs.10,000/- For Property No.3
«, 6) (Rs. 20,000/- For Property No. 1) (Rs. 5,000/- For Property No. 2,5,7). The bidder who submits the highest bid (above the Reserve price) on

" T closura of 'Onling’ auction shall be deciared as successful bidder. Sale shall ba confirmed In favour of the successiul bidder, subject to confirmation of
I M PO H I A N I the same by the secured creditor
J) The successful bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaring him‘her as the successful

or All Advertisement Booking

I 1 1 =1 bidder and the balance within 15 days from the date of confirmation of sale by the secured creditor. If the successiul bidder fails to pay the sale price,
Whl]Et. r.?are IS tEI.kE"r'I anr to .EC{:'.'.E pta nce Df E.d UEI‘tIS,f‘Ig the deposit made by him shall be forfeited by the Authorized Officer without any notice and property shall forthwith be put up for sale again. For sale
cCO F]‘yﬂ It = I""ICIt pDE S!blE 10 ve rlfy' ﬂ'S contents. Thf—_‘,‘ | Hd!an proceeds of Rs.50.00 Lakhs (Rupees Fifty Lakhs) and above, the successful bidder will have to deduct TDS at the rate 1% on the Sale proceeds and
e § submit the original receipt of TDS certificate to the Bank.
EH prEEE { P) leltE."d cannot bE hE!ld l"E-‘EFlﬂ I"'ISII'.]lE f':' r EUGh K} All charges for conveyance, stampduty / G5T, registration, NDC charges etc., as applicable shall be borne by the successful bidder only.
- I) The succassful Bidder is liable 1o pay all society duas, municipal taxes / panchayat taxes [ electricity/ water chargas  other charges, duties and laxes
contents » AOT ft:}r an y ID SS Or ElEl m age Incu ITEE' as a whatsoevar, including outstanding, if any, in respect of andfor affecting the subject property.
result of transactions with {_‘;Dmpa nies. associations or M) Authorized Officer reserves tha right to postpone / cancel or vary the lerms and conditions of the e-auction without assigning any reason tharaof.
; = e e ! : . M) In case lhere are bidders who do not have access o the internet but inlerested in participating the e-auction, they can approach Canara bank,
individuals EICIVEI'[IEII'IQ mnis newspapers or Publications. K.amal Circle Office or Regional office, Panchkula as a facilitating centre.
SPECIAL INSTRUCTION/CAUTION
WE th ErEfD e 'rI_ECD SAULESLIL d th at read ers m ak'e Bidding in the last minutes/secands should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be
necesﬁary I nq Liiries bEfD re E'E'nd | ng an }" monies or responsible for any lapses/failure (Intemet failure, Power failure, etc.} on the part of the bidder or vendor in such cases. In order to ward off such
I : . = . contingent situation, hidders are requested fo make all the necessary arrangements/alternatives such as back —u P, POWET supply and whatever
/ ,’ Eﬂ’[erlﬂg INto dany ag reements with advertisers or else required so that they are able to circumvent such situation and are able to participate in the auction successfully,
otherwise acting on an advertisement in any manner STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
whatsoever. Date :- 08.11.2024 Place :- Panchkula Avuthorised Officer, Canara Bank

financialexp.epaprin
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